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from various stakeholders including Armed Forces, Indian Defence Industry,
Industry Associations and Original Equipment Manufacturers (OEMs) and DPP-2011
was promulgated with effect from 1st January, 2011.

Task Force of National Security System on defence deals

38. SHRI HUSAIN DALWAI: Will the Minister of DEFENCE be pleased to
state:

(@) whether Government has constituted a Task Force of National Security
Systems on defence deals;

(b) if so, the findings and major recommendations of the Task Force; and

(¢) the measures taken by Government based on the recommendations of
the Task Force?

THE MINISTER OF DEFENCE (SHRI A K. ANTONY): (a) No, Sir.
(b) and (c) Does not arise.
Defence Secretary level talks with Pakistan

39. SHRI NAND KUMAR SAI: Will the Minister of DEFENCE be pleased to
state:

(@) whether Defence Secretary level talks between India and Pakistan was
held in the recent past;

(b) if so, the details of the issues raised during the said discussions;

(¢) the details of the issues on which leaders of both countries have
consensus; and

(d) the details of the issues which was agreed by both the countries during
previous talks?

THE MINISTER OF DEFENCE (SHRI A K. ANTONY): (a) to (d) Yes, Sir. The
13th Round of Siachen Talks between the Defence Secretaries of India and Pakistan
was held at Rawalpindi, Pakistan from 11th to 12th June, 2012. The sequence of
steps to resolve the issue were discussed. No consensus could be arrived at. Both
sides reaffirmed their resolve to seck an amicable solution.

Recruitment of Jammu and Kashmir youths in Army

40. PROF. SAIF-UD-DIN SOZ: Will the Minister of DEFENCE be pleased
to state:

(@) whether the Ministry is aware that the people of Jammu and Kashmir
have settled for a situation of peace with dignity and rejected the cult of
violence; and
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(b) if so, whether the Ministry would consider seriously to absorb, at least
20,000 qualified youth within the required number of battalions in the army?

THE MINISTER OF DEFENCE (SHRI A K. ANTONY): (a) The situation in
Jammu and Kashmir has shown a perceptible improvement in terms of all parameters
of terrorist violence. However, there is continuous attempt of infiltration.

(b) As per the extant policy for induction of Other Ranks, vacancies are
allocated based on the Recruitable Male Population of the State. Recruitment into
Army from the State of Jammu and Kashmir is being done on a regular basis.

Construction activity around Defence installations

41. DR. PRADEEP KUMAR BALMUCHU: Will the Minister of DEFENCE be
pleased to state:

(@) whether Government has taken a decision on removing restrictions on
constructions around vital Defence installations like Ordnance Depots, Radar

stations and communication units;
(b) if so, the details thereof;

(¢) whether it is a fact that the Ministry has also initiated process of
bringing an amendment to this effect; and

(d) if so, the details thereof?
THE MINISTER OF DEFENCE (SHRI A K. ANTONY): (a) No, Sir.
(b) Question does not arise.

(c) and (d) Yes, Sir. The process of bringing an amendment to the Works of
Defence Act, 1903 has been initiated.

Allowing training of Sri Lankan Air Force personnel in Tamil Nadu
42, SHRI D. RAJA: Will the Minister of DEFENCE be pleased to state:

(@) whether Government had allowed Sri Lankan Air Force personnel to
undergo training in Tamil Nadu;

(b) if so, the details thereof;

(¢) whether Government is aware that this amounts to betrayed of cthnic
Tamils in Sri Lanka and Tamil Nadu Chief Minister and various political parties in the
State had opposed this action; and

(d) if so, the details thereof and Government’s reaction thereto?



